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O R D E R 

29.03.2019    After some arguments, learned counsel for the appellant 

seeks permission to withdraw the appeal with a request that a direction be given 

to the National Company Law Tribunal, Ahmedabad Bench to decide the petition 

and dispose of the appeal at an early date.  Prayer is allowed.  We expect that 

the Tribunal will decide the appeal on an early date. 

 The appeal stands disposed of as withdrawn.  

  

 

[Justice S.J. Mukhopadhaya] 
Chairperson 

 

 
 

[ Justice A.I.S. Cheema ] 

 Member (Judicial) 
 

 
/ns/sk/  


